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hon. Members to cover all the po»- 
sible  field on the subject in the form of 
questions only to find that other questions 
are barred for want of time.  Tliere are 
other questions of importance.

Shri Punnoose : You were pleased 
to make that remark.  I know all that. 
The Government of Travancore-Cochin 
has made a proposal to this Government 
that the Government-owned factory may 
begin produciî tyre.  I wanted to know 
that and that is why I stood up.

Mr. Speaker: He may put that ques­
tion.

Shri T. T. Kriahnamarhari; No,
Sir.

Slndri Fertillzera

*̂103̂ Shri Barman x Will the Minis­
ter of Production be pleased to state:

(a) whether the Sindri Fertilizer ex­
pansion scheme is connected with the 
completion of the Panchet Hill Dam so 
far as supply of raw water is concerned; 
and

(b) if so, the steps taken to ens jrc 
that the time schedules of  these c o 
schemes,  t.«.,  Sindii Fertilizer & Co. 
Ltd., emansion scheme and  the Pan­
chet Hill Dam are kept side by aide?

The  Parliamentary  Secretary  to 
the  Minister  of Production  (Shri 
R. G.  Dubey): (a)  and (b).  The
provision of water for the expansion 
scheme of Sindri Fertiliers and Chemi­
cals Ltd., is not dependent on the com­
pletion of the Panchet Hill Dam, althoû 
the Dam will doubtless improve Sindn*s 
water supply position.  Sindri’s require­
ments of water for the exp̂ion scheme 
can be drawn from the Damodar river, 
supplemented  to the extent necessary, 
by the Gowai Barrage.

Shri Barman : It is learnt that the 
sub-soil water that is being supplied by 
Gowai at present comes only to 8*8 mil­
lion gluons whereas in the case of the 
expansion scheme the water  required 
may be 14 5 million gallons.  Is it the 
cate?

Shri R. G. Dubey : The average
requirement of Sindri per day is 7*4 
million gallons.  Tlie p  ̂requirement 
would be 8-8 million  gallons.  These 
requirements are drawn fi  ̂the Damo­
dar river.  In case of additional water 
supply, we arc going to have an addi­
tional pumping house raised in Damodar 
river and in summer infiltration galleries 
water will be used to add to the water 
supply.

Shri Barnum : May I know the pro- 
ductioh expected of this expansion plan and 
the value of  the  bye-products.

Shri R. G. Dubey i The estimated 
production of urea is 70 tons pet day and 
double salt 400 tons a day.

Shri G. P. Slnha t Is there any pro­
pel to have another fertilizer factory in 
Bihar in view of the  shortage of ferti­
lizers?

Shri R* G. Dubey : I have answered, 
this very question; as the House knows 
the Fertilizer Committee is examining 
this question.

Shri L. N. Mishra : May I know if 
the working; of the coke oven plant has 
been exammed and whether it has re­
duced the cost of production in any way ?

The Miniater of Production (Shri 
K. C. Reddy) : Yes, Sir.  The coke 
oven plant hiu been set up and is now 
producing about 600 tons of coke every 
day and it has to a slight extent  reduced 
the cost of production of ammonium 
sulphate.
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Shrl Bhagwat Jha Azad : What
are the reasons for not covering the stock 
of materials gainst the loan advanced by 
the Government to this company ? Why 
were they excluded ?

Shrl Kammgo : We have covered 
the fixed assets and stores that arc mort­
gaged.  The materials that have been 
excluded are those which are in daily 
consumption.

Shrl V. P. Nayar : May I know whe­
ther this loan advanced to Messrs. Atul 
Products has been made for their pro­
gramme of manufacture of sulphadiazine, 
folic acid and  aureomycine  for which 
I find that this particular company is in 
partnership with the American Cynamide 
Company; and, muy I also know whether 
in view of the fact that such agreements 
have been condemned in the strongest 
language in the Pharmaceutical Enquiry 
Committee’s Report, Gdvemmfcnt chose 
to call for a revision of such agreements 
before they advanced such loans?

The Minister of Commerce and 
Industry and Iron and Steel (Shrl 
T. T. KrlshnamiaclMirl) : So far as the
first part of the question is concerned, 
the advance has been made for purposes 
of improvement of dyes manufactured in 
this company.  So far as the second part 
of the question is concerned, well, in 
regard to  issue of  licences in  the 
future advances the recommendations of 
the Pharmaceutical Enquiry Committee 
will be taken into consideration.

Nepa Newsprint Factory

‘*‘1038. Shrl Kamath t Will the Minis­
ter of Commerce and Industry be 
pleased to state :

(a)  the quantity of newsprint paper 
produced at present by the Nepa News­
print  Factory  (Madhya  Pradesh)  per

(b)  the names of the Stttes where 
Nepa newsprints are consumed; and

(c)  the total amount of financial aid 
v̂cn 80 far by the Centre to the Project 
since its inception ?

The Minister of Industries (Shrl 
Kannngo) t (a) The Nepa factory is 
now having trial runs and the average 
dailv production mâ be taken as 15 tons 
of bleached newsprint.

(b) The States to whom this news­
print has been despatched so far are 
Bombay,  Madras,  Delhi  and  Madhya 
Pradesh.

(c) Rs. 180 03 lakhs have been sanc­
tioned so far by the Central Govern­
ment as loan to the Madhya Pradesh 
Government for financing the Nepa Pro­
ject

Shrl Kamath : How much capital has 
been invested in this newsprint factory by 
the three sectors: the Central Govern­
ment, the Madhya Pradesh Government 
and by private shares; and what is the 
quantum of representation of these three 
on the board of directors ?

The Minister of Commerce and 
Industry and Iron and Steel (Shrl 
T.  T.  Krlshnamacharl) : There  is 
no capital, so far as the Central Govern­
ment is concerned, invested in this con- 
cem.  The Central Government merely 
advanced money to the Madhya Pradesh 
Government though the Madhya Pradesh 
Government has agreed to give represen­
tation to the Central Govenmient on the 
board of directors.

Shrl Kamath : I want to'know the 
quantum of represenution of the three— 
(̂ tral  Government,  Madhya  Pradesh 
Government and private shareholdres—on 
the board of directors.

Shrl T. T. Krishnamachari  : Sô
far as the representation of Central Govern­
ment is concerned this is done because 
the Madhya Pradesh Government have 
agreed to give the Centjal Government 
a  representation  on  the board of 
directors.

Shrl Kamath : Is it a fact that the 
mills had to suspend production at one 
time because there was no room to stock 
the paper produced and the Madhya 
Pradesh Government also did not help 
to purchase the stock even though they 
were printing text books for which pur­
pose they could have purchased it ?

Shrl T. T. Krishnamachari : The
position with regard to this imit is that 
It is a unit primarily owned by the Madhya 
Pradesh Govenmient «rd it is not one 
operated by the Central Government* 
Therefore, matters of details with regard 
to matters connected with this particular




